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SIU'IY ........ 8111111: 
Shrt Jadn 8111111 Slddball&i: 

•Hl.1 Sllri Hakam CIWl4 
Kadallaftln: I Sbrl Gokalauada MebuQ': 

Sbrl E. Mldb ........ Rao: 
Sbrlmati Beaaka 

L aar1tac.11:1: 
Will the Prime Mblls&er be pleeaed 

to state: 

(a) whether it is a fact tbat a 
Nehru Memorial Fund nas been 
launched; 

(b), if so, bow ~is Fund is likely 
to be utilised; 

(c) the total amount so far receiv-
ed in the Fund; and 

(d) how many banks have been 
authorised to rereivc contributions 
to the Fund? 

Tiie Parliamentary Secretary to tbe 
Prime Minister <Sbrl Lallt Sen): (a) 
and Cb). Yes, Sir. On June 27 1964 
th~ President issued an Appe~l fo; 
contributions to the Jawnha1·lal 
Nehru Memorial Fund which will 
aim at promoting the purposes that 
were dear to the heart of Jawahar-
laiji. A National Committee of the 
Fund has since been formed with the 
President as its Chairman and many 
other leading citizens as its mem-
bers. The Nat.ioml Committee has 
decided to con.•tit.ute a Trust in this 
connection and has also set up a 
Programme Sub-Committee to for-
mulate concrete schemes for which 
the Fund might be utilised. 

(c) Acrordlng to the latest infor-
mation available with the Memorial 
Fund authorities, thP. total amount 
received upto August 14, 1964. w;.< 
Rupees eight Jakhs and thirty-four 
thousand. 

( d l Ninf'teen •o far. 

Sbrl Rammllwar Taatia: May I 
know the reasons for this poor res-
ponse for a memorial fund to a 11reat 
leader of the nation, whether it is on 
account of wron1 approach, and If ao. 
what methods Government are think-
ing of taking for collecting a decent 
amount? 

Tiie Prime Minlater and lllldller 
of Atomic EnerlY (Sbri Lal BaWar 
Sbutrll: The hon. Member should 
know that this committee, a• also the 
collections sub-committee, were re-
cently formed. The collections sub-
committee has yet to start its work. 
It is m<•eting on the 17th, and discus-
sing with some people also. Secondly, 
Government directly cannot make 
collections. I have no doubt that 
there will be full and hearty response 
from the people for contribution to 
this memorial fund. 

Shrt Rameshwar Tantla: What is 
the biggest amount received so far 
from a single firm or company? 

Shrl Lal Babadur Shastri: I do not 
attach much importance to the biggest 
amount. One rupee is as important 
and valuable as one Jakh. 

Sbrl G. Mobanty: May kno..-
whether an organisatiop has been 8et 
on foot lo push on collections? 

Sbrl Lal Baha•ur Shastri: Yes. 
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Shrl Baslmlalarl: I think only one 
paper has issued an appeal for collect-
ing funcls-Hindmtan Timer. What 

steps pave be~n taken by the Govern-
ment so that other papers also issue 
such appeals? 

Shrl Lal llahadur Sbastrl: A number 
of papers have issued appeals. AB I 
said in the beginning we have yet to 
commence the work of collection in 
right earnest. 

Sbrimati Savitri Nlgam: I want to 
know whether any idea has been given 
as to what would be !he nature of 
expenditure from this fund and whe-

. ther the money collected will be 
spent on the welfare of the children 
and the education of the handicapped. 

Mr. Speaker: That is a matter to 
be decided by the committee. 

Shri Bishwanath Roy: In view ot· 
the Jove and affection showed by the 
general public to the late great 
leader, may I know whether any 
agency would be set up at the district 
level so that ordinary peasants and 
others . . . ··1 

Mr. Speaker: Thnt is a matter for 
the committee. 

-· Late Prime Minister's Residence 
+ 

(I Shrl Prakash Vlr Shastri: 
Shri Vlshram Prasad: 

1
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Shri Yashpal Siar;h: 
Shrl Jardev Sinirh 

Slddhanti: 
Shri R. G. Dubey: 
Sbrl P. Ven.katasubbalab: 
Shri Ramcsbwar Tanlla: 
Sbrl Dhaon: 

*HI. Sbri B. P. Ylldava: 
Shrl BiahaDehander S•th: 
Sbrl Bacri: 
Sbri P. R. Chakrav.:rll: 
Sbrl P. C. Bo.-b: 
Slu-1 A. S. Sairal: 
Shrl P. K. Deo: 
Sbrl Vlshwa Nath Pandey: 
Sbrl Harl ·v111mu Kamatb: 
Shrl E. Madhuadan Rao: 
Shrl Kilbea Pattnayak: 
Shrtmatl Benaka Barkalalel: 

l Sbrl D. C. Sharma: 
Wi!I the Prime Minister be pleased 

to state whether Government . have 




